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The question was put and the motion was adopted.
SHRI MANOJ KUMAR JHA: Madam, | introduce the Bill.
THE VICE-CHAIRPERSON (SHRIMATI SUNETRA AJIT PAWAR): The Right to Free
Cancer Treatment Bill, 2024, Shri Sanjay Singh — hon. Member not present. Next,
the Constitution (Amendment) Bill, 2024 (Insertion of New Articles 48-B and 51-B),
Dr. Ajeet Madhavrao Gochade.

The Constitution (Amendment) Bill, 2024 (insertion of new articles 48-B and 51-B)
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The question was put and the motion was adopted.
DR. AJEET MADHAVRAO GOPCHADE: Sir, | introduce the Bill.

The Public Works (Quality Assurance and Transparency) Bill, 2024
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The question was put and the motion was adopted.
DR. AJEET MADHAVRAO GOPCHADE: Sir, | introduce the Bill.

THE VICE-CHAIRPERSON (SHRIMATI SUNETRA AJIT PAWAR): The Online Hate
Speech (Prevention) Bill, 2024, Shri Vikramjit Singh Sahney — hon. Member not
present.

Next, the Urban Areas (Development and Regulation) Bill, 2024, Dr. Bhim
Singh to move for leave to introduce the Bill. Not present. Now, the Fiscal
Responsibility and Budget Management (Amendment) Bill, 2024, Shri A.A. Rahim.
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